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%o be in-lud:d in this scheme. The
datest information available from All
India Ratio, is that the supply of the
receivers will be made as soon as
yossible after the prototype based on
All India Radio's specifications is ap-
proved by the Nationa]l Physical
Laboratory. Howover, in  view of
the delay involved in the above pro-
<ess and because of the limited avail-
ability of Community Listening sets,
the Indian Adult Eduecation Associa-
Uon is being instructed to purchase
domestic recciver sets and to supply
them to the rural areas.

U.N. General Assembly’'s Third
(Bocial) Committes

1076. Shri P. C. Borooah: Will the
Minister of External Affairg be pleas-
=+d to state:

() whether it is a fact that the
Indian Delegate to the UN. GeBeral
Assembly's Third (Social) Committes
had complained about the gocial drain
en India caused by the Indian seien-

tigts, engineers and doctors asettling
abroad in large numbers:
(b) if so, the delegation's precise

demand made at the meeting in this
regard; and

(¢) the committee's response there-
to?

' The Minister of External Affairs
(Bhri Swaran Singh): (a) Speaking
in the Third Committee of the UN
Genera] Assembly, on the item “World
Social Situation”, India's representa-
tive, Shri K. C. Pant, stated that
“India had also devoted a large pro-
portion of ils limited funds to educa-
tion, which it considered the element
of infra-structure most essential for

i devel t However,
many Indian engineers and doctors
went to more advanced countrieg to
continue their studies and often settl-
ed there. The result was that the
painfully scarce funds that had been
«devoted to their education did not
wltimately contribute to the country's
‘development.
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(b} and (c). The Indian delegate
made no demand and, therefore, the
question of a response did not arige,

White Printing Papers for
Newspapers

1077, Shri P. C. Borooah:
Shri Sidheshwar Prasad:

Will the Minister of Information and
be pleased to state:

(a) whether the Prime Minister has
recently assured the Indian and Enst-
ern Newspapers Soclety to consider
sympathetically the question of allo-
cating additional quota of white-print-
ing paper to the newspapers;

(b) if so, their precise demands; and
(c) Gowver t's r 14

The Minister of Information amd
Broadcasting (Shrimatj Indire
Gandhl): (a) and (b). The Indiam
and Eastern Newspaper Society had
written to the Prime Minister regard-
ing an additional allocation of 10,008
tonnes of white printing paper for
newspapers to meet the requirements
of increased circulation. The Prime
Minister stated in hig reply that the
suggestion would be considered.

(c) The matter is under consid
tion.
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MES, Employees killed during Pak
Invasion

1080. Shri 8. M. Banerjoe: Will the
Minister of Defenc: be pleased 1o
state:

{a) whether it is a fact that many
civilian employeeg in the M.E.S. were
killed during the recent Pakuhni in-
vasion;

(b) it so, the number of such em-
ployees; and

(¢) whether family pension had
been provided in all guch cases?

The Minister of Defence (Bhri ¥. B.
Chavan): (a) No, Sir.

(b) Two only.

{c) One of the two individuals has.

left no family behind. The question

of grant of fumily pension in hig case
does not arise.  The other individuai
being & temporary industrial em-
ployee, no family pension is a‘imissi-
ble under the rules, however the ques-
tion of giving family pension to the
family of this employee i{s under con-
sideration.





